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Government of Jammu and Kashmir 
Department of Rural Development and Panchayatl RaJ 

CMI Secretariat, Srlnagar 

Notification 

Srinagar, the , ~4~ October, 2019. 

SRObl.fb-tn exercise of the powers conferred by clause (h) of sub secuon (1) read 
sub section {4) of section 9 of the Jammu and Kashmir Panchayati Raj Act, 

and in partial modification of notification SRO 420 of 2019 dated 
2019, the Government hereby appoint the following Administrator (s) in 

,...,n ... rr of Ha!qa Panchaya t (sJ of district Ba ramulla, Pulwe.rna and J ammu as 
ra.now•n against each for a period of 6 months for the purpos~;. of the Act:-

Mr .Jav1u r.1>1m••u 
Haknk, SMS, 

Patton 

Ynqoob Shelkh-
Su !>-Div1stonal 

Agricultural 
Officer, Pa ttan 

Bolanath 
Sllanna, HDO, 

Horticulture 

Soli, HM, 
Education 

HSS, 
Edu. 

Mr 
Yo.qoob Sht1kh, SDI\0 

Wani, Assistant 
Dtrector, Fisheries, 

Baramulla 

Ahanger, AE, REW, 
Dadsnrs / P\1 lwama 

Gatoo, AE, REW, 
Shadtmarg 

poro 

BaramuUa 

Jammu Nagrotn 

By order of the Government of Jammu and 

RD/Panch / 162/2018 
to the:-

Sh ee 1 , AS 
SecretatJ Lo th Government 

Dated:·!2.~ -10-20 19 

1. FinanClal Commissioner to the Hon 'blc: Governor 
2. All Finnncinl CommiSSlone~r:s:... __.--~--~----~-~-----~-



Gorv. J'!\eot 
Cbit•t Elc·ctoral Offitcr. J&K, Kaslmllr 
Diris10nal Commisstoner, Kashmir. 
Deputy Commtssioner, BaramuUafPulwama 
Director Rural Development, Kashmlr. 
Genertll :.tanager, Oorernment Press, Kashmir for pubhcatioo. 
OSD to the A,dvisor (F) to the Hon'ble Governor for kind IIUGIIIII 
to Advisor (F). 

10 Assistant Commissioner Development, Bara.mulla/PulwllJlla. 
ll. District Panchayat Officer, Bartunullaf .Pulwama 
12. M . Secretary to Chief Secretary for kind tnformauon 

Secretary. 
13 M . Secreuuy to Secretary to the Government, Uc:~partnltnlt~ 

Development & PR for information of Secretarv 
14. In-charge Departmental Website. -
15. Stock file 

-


